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) aF 8T IN
u*‘tgm OF HOME AAFT!?AIRB
(SHRI DHANIK LAL MANDAL):
(a) to (), F.LR. No. 348 was field at
Scelarapur Police Post op 22-5-1878
in connection with death of a ten year
old girl in an accident involving a
three-wheeley scooter No, DHR.
1938, A case was registered under
Bection 279/337/804-A of the LP.C.
and the driver of the scooter was
arrested, The case is now pending
trial in the Court. The Government
iz aware of the Article on the subject
in Hindi Janyug dated 26th April,
1979, The allegations made in ‘b’ and
‘c* are not correct,

Implementation of reservation orders
for SC/ST Stenographers service

10915, SHRI MOHAN LAL PIPIL:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the reservation orders
contained in the Department of Per-
sonne] and Administartive Reforms
OM, No. 27/2/71-Estt(SCT) dated
the 27th November, 1972 for Schedule-
ed Castes and Scheduled Tribes are
being implemented in meking pro~
motions from Grade C to Grade B and
from Grade B to Grade A of Central
Secretariat Stenographers’ Service;
wand

(b) it so0, the number of Scheduled
Cagtes and Scheduled Tribes em-
ployees promoted tp Grade A and B
of Centra] Secretariat Stenographers’
Service during last twe years?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW,

W AND COMPANY AFFAIRS
(SHEL.8, D. PATIL): | (o) Yes, Bir.

J;,‘mﬂomuoqu being collected
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Violation of Rules of recraitment in
Khadj ang Gram Udyog Bhavan

10916. SHRI RAJE VISVESHVAR
DAO: Will the Minister of INDUSTRY
be pleased to refer to the reply given
to Unstarred Question No. 7418 on the
18th April, 1879 and state:

(a) whether there has been vioia-
tion of Rules of Recruitment and also
in promotiong in the Khadi and Gram
Udyog Bhavan, New Delhi;

(b) whether it 8 also a fact that
seniority and merit was also not eon-
sidered in some cases of employees of
the Khadi Gram Udyog Bhavan, New
Delhi in promotion;

(c) whether Government propose to
remove such complaints to avoid such
resentments among the employees;
angd

(d) whether Government propose
to inquire into this matter ang if not,
the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD YA-
DAV): (a )and (b). The cadrewise
seniority of the staff of Khadi Gramo-
dyog Bhavan, New Delhi hag been
finalised by the Khadi gnd Village
Industries Commission from 1st
October, 1974. Promotions have been
given gince then in accordance with
seniority with approval of the Staff
Selection Committee,
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Persons killed by Mizo Hostiles

10919, SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
HOME AFFAIRS be pleaseq to statell

(a) the number of persons killed
by Mizo hostiles in Mizoram Tripura,
Manipur and other surrounding areas
separately during 1979 so far;

(b) the details of the major inci-
dents of hostilities perpetrated by
Mizos during the period; and ;

(c) the steps taken to rehabilitate
and compensate the victims/their
families by the Central and State
Governments? |

THE MINISTER OF STATE N
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) The number of persons Kkilled
during 1st January, 1979 to 30th” April
is as follows:—

Mizoram |, . = A . Two

I T e

Manipur, Tripura and other
surrounding areas : Nil

)

(b) Details of major incidents from
1st January, 1979 to 30th April.

Mizoram

(Z) Security Force personnel
shot dead

(¢) Govt. Vehicles hijacked .

(iiz) Govt. money looted/
robbed (involving an
amount of Rs. 2,36,350/-)

(#9) Police official kidnapped
(later released)

(v) Firing on Security Forces
patrol 2 incidents (one Jawan
injured in each
incident).

There was no major incident im
Manipur, Tripura and other surround-
ing areas. :

(¢) Information is being collected
and will be laid on the Table of the
House. ;





